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and a priliminary economic report in
addition to a number of appraisal re-
ports have already beeh submitted to
the Government of Andhra Pradesh.
‘The report will be finalised in the
light of the comments received from
the State Government on the various
chapters. It will then be for the
Andhra Pradesh Government and the
Jndustrialists to take action on the
recommendations of the National

Council
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12,03 hrs.
PAPERS LAID ON THE TABLE

RePORT OF CENTRAL WAGE BOARD Fror
SUGAR INDUSTRY AND RESOLUTION re:
APPOINTMENT OF WAGE BOARD FoR
TeA PLANTATION INDUSTRY

The Deputy Minister of Labour
(Shri Abid Ali): Sir, I beg to lay on
the Table a copy of each of the fol-
lowing papers:—

(1) Report (1960) of the Central
Wage Board for Sugar Indus-
try. [Placed in Library, See
No, LT-2508/60.]

(2) Government Resolution No.
WB-3(12)/59, dated the 5th
December, 1960 setting up a
Central Wage Board for the
Tea Plantation Industry
[Placed in Library, See No.
LT-2509/60.]

Shri S. M. Banerjee (Kanpur): Sir,
it was decided that a wage board for
rubber and coffee also will be appoint-
ed simultaneously. I would like to
know what has happened to these
other wage boards.

Shri Abid Ali: After sometime, the
wage boards for the other two planta-
tion industries will be appointed.





